Annexure -7

Name of the corporate debtor: Millennium Starch India Private Limited; Date of commencement of CIRP: 28.04.2026; List of creditors as on: 31.08.2026

List of Operational Creditors (Government Dues)

Details Of Claimant

Details of claim received

Details of claim admitted

% of Amount
Whet |voting |Amou| ofany
her |sharein | ntof | mutual
Amount of relate |CoC,if contin| dues, Amount of | Amount of
Govern |Date of Amount claim Nature |(d applicabl| gent |that may| claim under | claim not
Sl. No. [Department ment receipt claimed admitted of claim |party?|e claim |be set-off| verification | admitted Remarks, if any
Commisioner of Customs, NS-II, INCH,
1 |[Nhava Sheva 13-05-2026 76,97,412 - 76,97,412
Commissioner of Central Tax GST
2 CGST Commissionerate, Belagavi 03-06-2026( 6,16,41,481 | 6,16,41,481 |Dues No - - -
Claim has been raised
entirely on the basis of
orders passed during
3 Emp|oyee5' Provident Fund Organisation 25-08-2026 41,21,245 - |PF Dues No 0 0 0 - 41,21,245 |moratorium
Total 7,34,60,138 | 6,16,41,481 B B 76,97,312 | 41,271,245
Sd/-
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